Allocation of gas from Karimnagar powsr plant

1765, SHRI NANDI YELLAIAH: Will the Minister of PETROLEUM AND NATURAL GAS be

pleased o state:

(a) whether the State Government of Andhra Pradesh has requested the Central
Government for allotment of .5 MM3CMD of gas for 3x700 MW Karimnagar Combined Cycle Gas-

based Power Plant at Nedunur village in Karimnagar District;

(b) whether the Ministry is aware that the process of finalization of Engineering,
Procursment and Caonstruction (EPC) contract for this plant is stalled for want of firm allocation of

gas;
(e} if so, by when demanded gas supply is likely to be sancticned; and

(d)  the reascns for delay in sanction, particularly when land has already been acquired and

water allocation sancticned for this power plant?

THE MINISTER OF PETROLEUM AND NATURAL GAS (SHRIMURLI DECRA): (a) to (d) The
Government of Andhra Pradesh has requested for allocation of 8 mmscmd of natural gas for the
propoeed 2100 MW Combined Cycle Power Project at Nedunur Village of Karimnagar district of
Andhra Pradesh. It has been decided that, subject to the avallakility of gag, necessary allocations
from KG D6 fields will be made to projects in the pipeline, including /nter afia this project, as and

when such projects are ready to commence production.
Qil exploration in Gujarat

766, SHRI NATUJI HALAJI THAKOR: Wil the Minister of PETROLEUM AND NATURAL GAS

be pleased to state:

(a) the details of the exploration work undertaken by the Cil and Natural Gas Corpaoration

(ONGC) and other public and private sector ol comparies in the country, particularly in Gujarat ;
(b) the details of the surveys completed by the above companies in this context;

(o) the total assessment inregard to the oll and gas potential from these areas; and
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